Dak Register on 01/03/2019

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Diar Date Section 'ﬁ‘;}t Ir‘]'
of No./Name of Particulars to Na
y . : Source ; Ta |k
Recei Document Received of documents which |me .
No. ke |Fi
pt sent
n le
REQUEST FOR
632/ 01/03 AR
NIL ' CONSTITUTION |PA
2019 /2019 MUMBAI OF BENCH
REG.
SHEKHAR COMPLIANCE
633/ (01/03 CHANDR |OF DIRECTIONS |Admini
2019 /2019 4168/GENL/G-2/DHC A, JOINT |OF HIGH COURT |stration
REGISTRA |OF DELHI Section
R (GEN-I) PASSED IN WP
NO. 8106/2010
MANAS
sK|F|iiHA ORIGINAL
634/ (01/03 ASST. ~ COPY OFDULY
2019 /2019 NIL REGISTRA APPROVED PA
NOTESHEET-
R, REG
CESTAT, '
MUMBAI
SH. Admini
Sgilg ?21523 NIL L.P.PANT, EL FOR 2 DAYS stration
SR. P.S. Section
DEPUTY [FORWARDING
636/ (01/03 A-20(1)/PERS FILE/SG- SEG'STRA SEJSE“T'"I\'NGR/O QfaTi:)”n'
2019 /2019 MTS/CESTAT/CHE/2019 CESTAT. SH.S. Section
CHENNAI GOPINATH, MTS
SH. Admini
637/ (01/03 |\ P.V.SUBB CL FOR THREE | i
2019 /2019 A RAO, M |DAYS .
Section
(M)
SH. V. LEAVE Admini
638/ 101/03 NIL PADMAN |APPLICATION stration
2019 /2019 ABHAN, WITH SLP AND Section
MEMBER |LTC CLAIM FOR



(T WIFE

SH. V.
PADMAN REQUEST FOR |Admini
gg% ?21(;28 NIL ABHAN, ONEDAYCL stration
MEMBER WITH SLP Section
(M
SH. ANIL
G. Admini
640/ 0103 |\ SHAKKAR EL FROM 1170 200!
2019 /2019 WAR, 15MARCH 2019 oo
MEMBER
(M
641/ lowos iHRADDH STATION Admini
41/ 01 LEAVE .
2019 /2019 N'- QAT'EESA’ PERMISSION ;tg:gg
FROM 01.3.2019
GR. IlI
ATIN EL FROM Admini
gg% ?21(;23 NIL SHARMA, 2632019 TO stration
MTS 04.4.2019 Section
APPROVAL FOR
s, INTERNAL
BHOWMI MODULAR
CK., PARTITION FOR
643/ (01/03 (C.18017/01/2015- UNDER ~|CESTATBENCH |Admini
2019 /2019 AD.IC(CESTAT) SECRETA AT NEW stration
RYTO  PREMISESAT  Section
THE KENDRIYA
GOVT. OF |SADAN, CIVIL
INDIA  |LINES,
ALLAHABAD
TK.
EQRKAR’ SUPERANNUATI , . . _
644/ (01/03 A-15(2)/CESTAT/PEN/MI- DY ON:SH.MM.  A0min
2019 /2019 TM/CHE/2013 DAMODHAR, M Strétl
R, T Section
CESTAT,
KOLKATA
oepUTy [ FORWARDING
REGISTRA OF LEAVE Admini
645/ 01/03 A-24(2)/LEAVE FILE/TKS- 1 APPLICATION 20T
2019 /2019 DR/CHE/2018 ’ AND JOINING !
CESTAT, REPORT OE SH Section
CHENNAI '

T.K. SARKAR



646/ 01/03
2019 /2019

647/ 101/03
2019 /2019

648/ 101/03
2019 /2019

649/ 101/03
2019 /2019

650/ |01/03
2019 /2019

651/ |01/03
2019 /2019

652/ 101/03
2019 /2019

653/ /01/03
2019 /2019

654/ 101/03
2019 /2019

655/ 01/03
2019 /2019

656/ 01/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

CESTAT/AHD/AEBAS/01/
2015

5731/2005/SEC-XVII

SH. CJ.

Admini
MATHEW, .
MEMBER CL ON 01.3.2019 Zt(;i::gg
(M
PROFORMA FOR
TAKING PRIOR
ATIN PERMISSION BY |Admini
SHARMA, |GOVT. stration
MTS SERVANTS FOR |Section
PRIVATE VISITS
ABROAD
TICKET
AIR INDIA AMOUNT
CLAIM
RITESH
ig'g‘.::' SETTLEMENT
MANAGE OF INVOICES
R-FIN
INVOICE FOR
AIR INDIA TICKET
INVOICE FOR
AIR INDIA TICKET
INVOICE FOR
AIR INDIA TICKET
INVOICE FOR
AIR INDIA TICKET
RITESH
i\gé‘_::' SETTLEMENT
MANAGE OF INVOICES
R-FIN
S.K.
TIWARI, |ADHAR BIO
ASST. METRIC
REGISTRA ATTENDANCE |Compu
R, SYSTEM IN R/O ter Cell
CESTAT, |CESTAT,
AHMEDA AHMEDABAD
BAD
ASSISTAN
T CIVIL APPEAL DR())

REGISTRA NO. 2896 OF 2005

CT

CT

CT

CT

CT

CT

CT



657/ /01/03
2019 /2019

658/ 01/03
2019 /2019

659/ 01/03
2019 /2019

660/ 01/03
2019 /2019

661/ 01/03
2019 /2019

662/ 01/03
2019 /2019

37294/2015/SEC-XVII

26111/2017/SEC

31899/2017/SEC

32898/2017/SEC

711/2015/SEC-XVII

39556/2017/SEC-XVII

R,
SUPREME
COURT OF
INDIA

ASSISTAN

A

RECISTRA civiL APPEAL DRO)
o prevE NO- 156 OF 2016
COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 16347 OF
SUPREME |2017

COURT OF

INDIA

ASSISTAN

1

EEGISTRA CIVIL APPEAL DR(J)
SUPREME NO. 2209 OF 2018
COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 19830 OF
SUPREME |2017

COURT OF

INDIA

ASSISTAN

A

RECISTRA crviL APPEAL ORO)
o prene NO- 1908 OF 2015
COURT OF

INDIA
ASSISTAN

A
CIVIL APPEAL
EEG'STRA NO. 2912 OF 2018

SUPREME

DR(J)

DR(J)

DR(J)



COURT OF

INDIA
ASSISTAN
A
REGISTRA CIVIL APPEAL
gg% ?21(;28 17857/2017/SEC R, NO.182450F  DR(J)
SUPREME 2017
COURT OF
INDIA
_IA_\SSISTAN WEEKLY
DESPATCH
664/ 0103 |\~ REGISTRA gr e c boRT DRO)
2019 /2019 R,
OF JUDICIAL
CESTAT. | oRDERS REG
MUMBAI '
ROHIT
KUMAR
665/ (06/03 36(1)/MISC/UDICIAL/CES SHUKLA, |LARGER BENCH
2019 /2019 TAT/ALD/2015 ASST. MATTER
REGISTRA
R/HOO
LIST OF
ORDERS
PENDING FOR
666/ 06/03 | = ;‘iﬁHAAKA MORETHAN
2019 /2019 o " [SIX MONTHS IN
R/O HON. M (T)
SH.
C.JMATHEW
S p REQIEST FOR
667/ (06/03 DINESHA, PERMISSIONTO Admini
2019 /2019 NIE MEMBER BRING stration
) PERSONAL Section
EFFECTS
SH.
ASHOK  APPLICATION  Admini
Sg% ?ggg NIL JINDAL, FOR TWO DAYS stration
MEMBER |CL Section
Q)
T. FORWARDING
VISWAPR OF EL Admini

669/ 06/03 34/PERSN/CEGAT/CAL/20

2019 /2019 00 AKASH, |APPLICATION stration

DEPUTY [|SH. S.K. VERMA, |Section
REGISTRA ASST.



670/ 106/03
2019 /2019

671/ |06/03
2019 /2019

672/ 106/03
2019 /2019

673/ 106/03
2019 /2019

674/ 106/03
2019 /2019

675/ |06/03
2019 /2019

676/ 06/03

A-
11(1)/VACANCIES/CHE/20
16

611/CEGAT/MAS/2002/VO
L-11

PF/CESTAT/MUM/ADMN/
117

PF/CESTAT/MUM/ADMN/
VKS

PF/CESTAT/MUM/ADMN/
RKM

NIL

NIL

R,
CESTAT,
MUMBAI

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

SH. V.
PADMAN
ABHAN,
MEMBER
(M
MS.

REGISTRAR

RECRUITMENT
TO THE POST
OF COURT
MASTER

FORWARDING
OF
PRELIMINARY
ESTIMATE-
REG.

REQUEST FOR
PROMOTION TO
THE POST OF
HEAD CLERK

REPRESENTATI
ON FOR
RECTIFICATION
IN SENIORITY
LIST OF SPS AS
ON 01.2.2019
ISSUED BY
CESTAT, NEW
DELHI

TRANSFER
FROM CESTAT
MUMBAI TO
CESTAT
ALLAHABAD
ON MUTUAL
GROUND

LTC
AVAILMENT
FOR WIFE

APPLICATION

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2019 /2019

677/ 106/03
2019 /2019

678/ 06/03
2019 /2019

679/ 106/03
2019 /2019

680/ |06/03
2019 /2019

681/ 06/03
2019 /2019

ARCHAN FOR EL

A
WADHWA
, MEMBER
()
SH. V.
PADMAN REQUEST FOR
ONE DAY CL
NIL ABHAN, ALONG WITH
MEMBER SLp
(M
FORWARDING
OF MISC
APPLICATION
FILED BY
DEPTT IN THE
ROHIT CASE OF M/S
KUMAR  SAMSUNG
36(1)/MISC/JUDICIAL/CES SHUKLA, |INDIA
TAT/ALD/2016 ASST. ELECTRONICS
REGISTRA LTD
R/HOO REPRESENTED
BY
LAKSHMIKUMA
RAN &
SRIDHARAN,
ADV-REG.
APPLICATION
ATIN
NIL SHARMA, FOR 10 DAYS EL
MTS TO VISIT
THAILAND
ROHIT
KUMAR  |SEEKING
36(1)/MISC/JUDICIAL/CES SHUKLA, APPROVAL FOR
TAT/ALD/2015 ASST. FRESH
REGISTRA HEARING-REG.
R/HOO
MANAS
KR.
ilé\lsljlré’ NOMINATION
NIL REGISTRA OF THIRD
R MEMBER-REG.
CESTAT,

MUMBAI

stration
Section

Admini
stration
Section

PA

Admini
stration
Section

PA



682/ 106/03
2019 /2019

683/ 106/03
2019 /2019

684/ 106/03
2019 /2019

685/ |06/03
2019 /2019

686/ 06/03
2019 /2019

687/ 106/03
2019 /2019

688/ 06/03
2019 /2019

689/ 06/03
2019 /2019

690/ 06/03
2019 /2019

PF/CESTAT/MUM/ADMN/

PPB

CESTAT/AHD/ESTT/09/20

16

NIL

NIL

NIL

NIL

4/4/PERS/IKAMALA/SPS/A

DMN/CHD-2018

NIL

4/4/PERS/IKAMALA/SPS/A

DMN/CHD-2018

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

S.K.
TIWARI,
ASST.
REGISTRA
R,
CESTAT,
AHMEDA
BAD

AIR INDIA
AIR INDIA

AIR INDIA

RITESH
SHAH,
ASST.
MANAGE
R-FIN

ASSISTAN
T
REGISTRA
R,
CESTAT,
CHANDIG
ARH

MS.
RACHNA
GUPTA,
MEMBER

()
ASST.

HOUSEKEEPING
ICLEANING OF
OFFICE
PREMISES-REG.

INFRASTRUCTU
RE FOR ONLINE
FILING IN R/O
CESTAT,
AHMEDABAD

TICKET
INVOICE

INVOICE FOR
TICKET

INVOICE FOR
TICKET

SETTLEMENT
OF INVOICES

FORWARDING
OF STATEMENT

OF IMMOVABLE

PROPERTY
RETURN FOR
2018 SMT.
KAMALA, SPS,
CESTAT,
CHANDIGARH

JOINING
REPORT

FORWARDING

Admini
stration
Section

Admini
stration
Section

Admini

REGISTRA |OF STATEMENT |stration

CT

CT

CT

CT

CT

CT



691/ 06/03
2019 /2019

692/ 106/03
2019 /2019

693/ 106/03
2019 /2019

694/ 106/03
2019 /2019

695/ |06/03
2019 /2019

696/ 06/03
2019 /2019

CESTAT/MUM/ADMN/NS
K

CESTAT/NSK/MUMBAII/2
018

A-
38(1)/PENSION/RETIREM
ENT/MMD-TECH
MEMBER/CESTAT/2019

A-20(3)/PERS FILE/NKM-
MTS/CESTAT/CHE/2018

NIL

NIL

R,

CESTAT, PROPERTY FOR
CHANDIG 2018 OF SMT.
ARH KAMALA. SPS,
CESTAT,
CHANDIGARH
'P\é'RANAS PENSION
GNia  PAPERSOF
et MRS, NALINI
. ISIVAKUMAR,
SEGISTRA v
Coor, ATOROATO
MUMBAI
MANAS
KR.
SINHA.,
ASST.  |STATUS OF THE
REGISTRA CASE REG.
R,
CESTAT,
MUMBAI
TK.
gﬁRKAR’ SUPERANNUATI
: ON SH. M. M.
SEG'STRA DAMODHAR, M
cesta (1) ON 0152019
KOLKATA
DEPUTY |FORWARDING
REGISTRA OF TRANSFER
R, REQUEST OF
CESTAT, |SH. NITISH KR.
CHENNAI MEENA, MTS
PK.
NEELA
REDDY, NJA
SR.PS,  CERTIFICATE
CESTAT, [FORWARDING
HYDERAB
AD
SH.V.  |SUBMISSION OF
PADMAN PENSION
ABHAN. FORMS IN

OF IMMOVABLE Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



MEMBER BHAVISHYA

T PORTAL-REG.
ASSISTAN
T EL
697/ (06/03 4/12/PERS/KS/AR/ICHD-  REGISTRA APPLICATIONS = /Admini
2019 /2019 2018 R, SUBMITTED BY strat!on
CESTAT, SH.KRIPA Section
CHANDIG |SHANKER, AR
ARH
ASSISTAN
T FORWARDING
REGISTRA OF SERVICE  Admini
698/ 06/03 1(2)/CESTAT/BALBIR 1 o NCE  pamin

2019 /2019 CHAND/CHD-2015/ADMN CESTAT, BALBIR CHAND, Section

CHANDIG COURT MASTER
ARH

27/11/2005- UNDER Admini
v ADAC(CESTAT)DTD  SECRETA QP TSOURCING girarion
26.12.2019 RY, AD.1C Section

200/ 06/0a A50050/3/2014- UNDER E*EXSEE’VA'- OF  Admini
5019 /019 AD.IC(CESTAT)DTD.  'SECRETA stration

AGREEMENT, .
26.2.2019 RY, AD.1C HYDERABAD Section

i?\INNJA[\)TEP WRITTEN

701/ |07/03 ’ " 'SUBMISSION IN

2019 /2019 NIL COMMISS ST/ROM/50755/2 DR()
IONER 018

(AR)
POSTMAS

IT)ER(HSG' REG. PASSED
702/ 107/03 ! ORDER IN
2019 /2019 NIE DUNGARP | \bpEaL BY DR(J)

UR HPO,
DEPT. OF CGST, JODHPUR

POST

DEPUTY |STATEMENT OF
REGISTRA CASES

703/ 07/03 |\ R, PENDING DR(J)

20191/2019 CESTAT. |APPEALS FOR
CHENNAI [FEB 2019
ASSISTAN [CIVIL APPEAL

704/ 107/03

S 35819/2017/SEC-XVII T NO.20004OF  DR())

REGISTRA 2017



705/ 107/03
2019 /2019

706/ |07/03
2019 /2019

707/ |07/03
2019 /2019

708/ |07/03
2019 /2019

709/ |07/03
2019 /2019

710/ |07/03
2019 /2019

22516/2017/SEC

16163/2017/SEC

8281/2009/SEC

7479/2017/SEC

26116/2017/SEC

17681/2017/SEC

R,
SUPREME
COURT OF
INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL

R, NO. 11228 OF DR(J)
SUPREME |2017

COURT OF

INDIA

ASSISTAN
A

RECISTRA civiL ApPEAL DRO)
o pree NO- 9773 OF 2017
COURT OF

INDIA

ASSISTAN

1

SEGISTRA CIVIL APPEAL DR(J)
SUPREME NO. 4004 OF 2009
COURT OF

INDIA

ASSISTAN
A

SEG'STRA CIVILAPPEAL o o
& prene INO- 5291 OF 2017
COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL

R, NO. 15128 OF DR(J)
SUPREME [2017

COURT OF

INDIA

ASSISTAN

T CIVIL APPEAL
REGISTRA NO. 11221 OF DR(J)
R, 2017

SUPREME



711/ 107/03
2019 /2019

712/ 107/03
2019 /2019

713/ 107/03
2019 /2019

714/ 107/03
2019 /2019

715/ 107/03
2019 /2019

716/ |07/03
2019 /2019

5590/2004/SEC

17619/2017/SEC

10936/2017/SEC

16813/2017/SEC

11591/2008/SEC

22528/2017/SEC

COURT OF
INDIA

ASSISTAN

A

RECISTRA crviL APPEAL DRO)
o prEe NO- 3159 OF 2004
COURT OF

INDIA

ASSISTAN
A

RECISTRA civiL AppEAL DRO)
e preme NO- 9774 OF 2017
COURT OF

INDIA

ASSISTAN

T

REGISTRA [CIVIL APPEAL

R, NO. 15484 OF  DR(J)
SUPREME 2017

COURT OF

INDIA

ASSISTAN
A

SEG'STRA CIVIL APPEAL o o
& prene INO- 9789 OF 2017
COURT OF

INDIA

ASSISTAN

A

REGISTRA crviL APPEAL DRO)
o prene NO- 7300 OF 2008
COURT OF

INDIA

ASSISTAN

T

REGISTRA [CIVIL APPEAL

R, NO. 11014 OF  DR(J)
SUPREME 2017

COURT OF

INDIA



717/ 107/03
2019 /2019

718/ |07/03
2019 /2019

719/ 107/03
2019 /2019

720/ |07/03
2019 /2019

721/ 107/03
2019 /2019

722/ 107/03
2019 /2019

723/ 107/03
2019 /2019

37262/2008/SEC

38654/2015/SEC-XVII

23257/2017/SEC

22527/2017/SEC

16140/2017/SEC

21989/2018/SEC

5981/2015/SEC

ASSISTAN
A

RECISTRA CiviL AppEAL DRO)
o preme NO- 1523 OF 2009
COURT OF

INDIA

ASSISTAN

n

REGISTRA CIVIL APPEAL
R, NO. 14727 OF
SUPREME |2015

COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 17425 OF
SUPREME |2017

COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 11225 OF
SUPREME |2017

COURT OF

INDIA

ASSISTAN
A

RECISTRA CiviL ApPEAL DRO)
e pree NO. 9772 OF 2017
COURT OF

INDIA

ASSISTAN

T

EEGISTRA CIVIL APPEAL DR(J)
SUPREME NO. 7266 OF 2018
COURT OF

INDIA

ASSISTAN [CIVIL APPEAL
T NO. 5308-5309

DR(J)

DR(J)

DR(J)

DR(J)



724/ 107/03
2019 /2019

725/ 107/03
2019 /2019

726/ |07/03
2019 /2019

727/ 107/03
2019 /2019

728/ 107/03
2019 /2019

729/ 107/03
2019 /2019

16160/2017/SEC

21664/2018/SEC

29155/2017/SEC

22551/2017/SEC

705/2015/SEC

16838/2017/SEC

REGISTRA OF 2015
R,

SUPREME

COURT OF

INDIA

ASSISTAN

n

REGISTRA CIVIL APPEAL

R, NO 10433 OF DR(J)
SUPREME |2017

COURT OF

INDIA

ASSISTAN
A

SEG'STRA CIVILAPPEAL o o
& prene INO. 6714 OF 2018
COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL

R, NO 1749-1750 OF DR(J)
SUPREME 2018

COURT OF

INDIA

ASSISTAN
A

RECISTRA CiviL ApPEAL DRO)
o prene NO. 5697 OF 2018
COURT OF

INDIA

ASSISTAN

T

EEGISTRA CIVIL APPEAL DR(J)
SUPREME NO. 3239 OF 2015
COURT OF

INDIA

?SS'STAN CIVIL APPEAL

REGIsTRA NO: 10008 OF  DR(J)
A 2017



730/ |07/03
2019 /2019

731/ |07/03
2019 /2019

732/ 107/03
2019 /2019

733/ /07/03
2019 /2019

734/ 107/03
2019 /2019

735/ |07/03
2019 /2019

736/ 07/03
2019 /2019

10916/2017/SEC

13794/2018/SEC

16(1)/ACCO &
GH/CESTAT/ALD/2015

NIL

NIL

A-20(7)/PERS FILE/RR-
MTS/CESTAT/CHE/2018

16(1)/ACCO &
GH/CESTAT/ALD/2015

SUPREME
COURT OF
INDIA

ASSISTAN
n
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

MS.
SEEMA
SADANA,
SPS

MS.
SEEMA
SADANA,
SPS

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

ROHIT
KUMAR

CIVIL APPEAL

NO. 9543 OF 2017

CVIL APPEAL

NO. 5742 OF 2018

APPROVAL FOR
INTERNAL
MODULAR
PARTITION FOR
CESTAT BENCH
AT NEW
PREMISES AT
KENDRIYA
SADAN, CIVIL
LINES,
ALLAHABAD

JOINING
REPORT

EL
APPLICATION

FORWARDING
OF TRANSFER
REQUEST OF
SH.
R.RAVICHANDR
AN, MTS-REG.

REIMBURSEME
NT OF

DR(J)

DR(J)

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



737/ (07/03 8(3)/A.K.JLDC/PF/CESTAT
2019 /2019 /ALLD/2018

738/ |07/03 |CESTAT/AHD/TOUR/08/20 REGISTRA HON.

2019 /2019

739/ 107/03
2019 /2019

740/ 108/03
2019 /2019

741/ 108/03
2019 /2019

742/ 108/03
2019 /2019

743/ 108/03
2019 /2019

15

NIL

NIL

NIL

NIL

NIL

SHUKLA. |EXPENSES OF
ASST.  ELECTRICITY -
REGISTRA REG.
R/HOO

TRANSFER
ESHM'ZR FROM CESTAT,
s ALLAHABAD
oA 1O CESTAT
REGISTRA MUMBAION
R TRA MUTUAL

GROUND
SK.
TIWARI.
ASST.  PROTOCOL FOR
R, PRESIDENT,
CESTAT, CESTAT
AHMEDA
BAD
SH.
RAMESH DISPOSAL
NAIR, M STATEMENT
o)
MANAS
KR.
i'g'SHTA’ CONSTITUTION
o 1o OF SPECIAL
" BENCH- REG.
CESTAT,
MUMBAI
SH. ANIL |DISPOSAL
CHOUDH |STATEMENT
ARY, M(J) FEB 2019
SKTJ'I\?EQY DISPOSAL

" STATEMENT

M(T), FEB 2019
DELHI
MS.
RACHNA | DISPOSAL
GUPTA. STATEMENT
MQ)M  FEB 2019

DELHI

Section

Admini
stration
Section

Compu
ter Cell

PA

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell



744/ 108/03
2019 /2019

745/ 108/03
2019 /2019

746/ |11/03
2019 /2019

747/ |11/03
2019 /2019

748/ |11/03
2019 /2019

749/ |11/03
2019 /2019

750/ |11/03
2019 /2019

751/ 111/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

CESTAT/AHD/NEW
OFFICE
PREMISES/06/3026

CESTAT/AHD/DISPOSAL
STAT/06/2016/181 DTD

5.3.19
NIL

T.
VISWAPR
AKASH,
DEPUTY
REGISTRA
R,
CESTAT,
MUMBAI

DHANANJ
AY
RAWA,
DY
SUPERINT
ENDENT
GR. |

SH. M.M.
DAMODH
AR,

MEMBER

(M

SH. P.K.
CHOUDH
ARY,
MEMBER

()

MS.
RACHNA
GUPTA,
MEMBER
()

S.K.
TIWARI,
ASST.
REGISTRA
R,
CESTAT,
AHMEDA
BAD

PA TO SH.
RAMESH
NAIR, M(J)

PA TO SH.
RAMESH

REQUEST FOR
OPENING OF
GOV/NIC MAIL
ACNT IN R/O
CESTAT,
KOLKATA
FROM CESTAT,
NEW DELHI

OUTSTANDING
PAYMENT
REMINDER

REQUEST FOR
CHAMBER PA
WORK

APPROVAL FOR
PERMISSION TO
LIST THE

ORDER FOR PA
PRONOUNCEME
NT- REG.

REG. NO
PENDENCY FOR PA
PRNOUNCEMEN

T TILL DATE

TOUR OF HON.
PRESIDENT/ME
MBERS AT PA
CESTAT,
AHMEDABAD

DISPOSAL
STATEMENT PA
FEB 2019

INVESTMENT

DETAILSOF ™A

Compu
ter Cell



752/ |11/03
2019 /2019

753/ |11/03
2019 /2019

754/ 111/03
2019 /2019

755/ |12/03
2019 /2019

756/ [12/03
2019 /2019

757/ |12/03
2019 /2019

758/ |12/03
2019 /2019

759/ 112/03
2019 /2019

NIL

NIL

CESTAT/AHD/ESTT/14/20
17/77 DTD 5.3.19

D-1(3)/CPWD/EB-
WATER/2014

16(1)/ACCO &
GH/CESTAT/ALD/2015

NIL

37(1)/OUTSOURCING-
GROUP C/ CESTAT/
ALLD/ 2016

01/CESTAT/BANG/PKM

NAIR, M(J) MEMBER

SH. V. DELETION OF
PADMAN NAME AS Admini
ABHAN, NODAL stration
M(T), OFFICER FOR Section
KOLKATA DELHI
REQUEST FOR
SH. P. PERMISSION TO /Admini
DINESHA, BRING stration
M(J) PERSONAL Section
EFFECTS
HOUSE
KEEPING
AR, /CLEANING OF |Admini
AHMEDA OFFICE stration
BAD PREMISES - Section
TENDER AND
BIDDING
DEPUTY
SEG'STRA ELECTRICITY Qfa’m)”n'
CESTAT, CHARGES Section
CHENNALI
ROHIT REIMBURSEME
KUMAR ..
SHUKLA NT OF Admini
ASST ' |[EXPENSES OF stration
REGISTRA EIEI(EBCTRICITY C- |Section
R/HOO '
ALL
INDIA FORWARDING
REPORTE OF AIR DRQ)
R
ROHIT SUBMISSION OF
KUMAR PROOF OF
SHUKLA, SALARY
ASST. PAYMENT TO
REGISTRA |[OUTSOURCED
R/HOO STAFF REG.
UMA FORWARDING Admini
SHANKAR OF stration
VERMA, REPRESENTATI )
Section

ASST. ON LETTER OF



760/ |12/03
2019 /2019

761/ |12/03
2019 /2019

762/ |12/03
2019 /2019

763/ |12/03
2019 /2019

764/ 12/03
2019 /2019

01/CESTAT/BANG/NSP

01/CESTAT/BANG/BIO
METRIC

16(1)/ACCO &
GH/CESTAT/ALD/2015

8(3)/PF/AK/LDC/CESTAT/
ALLD/2016

NIL

REGISTRA SH. PANKAJ KR.

R, MALLICK, LIA
CESTAT,
BANGALO
RE
UMA
FORWARDING
SHANKAR | D EPETITION
VERMA,
el OF FOR RE-
A lora FIXATION OF
i PAY FROM
! DATE OF
CESTAT,
RN QE(P;OINTMENT-
RE '
UMA
SHANKAR
ngTMA’ FORWARDING
o oA OF BIO MATRIX
i ATTENDANCE
SesTaT  REPORT-REG.
BANGALO
RE
APPROVAL FOR
INTERNAL
MODULAR
ESHM'/IR PARTITION FOR
CESTAT BENCH
SHUKLA,
e AT NEW
. PREMISES AT
REGISTRA
REOSTRA KENDRIYA
SADAN. CIVIL
LINES,
ALLAHABAD
TRANSFER
ESHM'/IR FROM CESTAT
ot ALLAHABAD
oA T CESTAT
REGISTRA MUMBAION
o TRA MUTUAL
GROUND
g':"gu*BH APPLICATION
FOR EL

ARY,

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



765/ |12/03
2019 /2019

766/ |12/03
2019 /2019

767/ |12/03
2019 /2019

768/ |12/03
2019 /2019

769/ |12/03
2019 /2019

770/ |12/03
2019 /2019

771/ |12/03

NIL

NIL

A.12026/1/2019-AD.1

NIL

CESTAT/AHD/ADMN/PER
/54/2018

NIL

NIL

MEMBER
()

SH. ANIL
G.
SHAKKAR
WAR,
MEMBER

(M
SH.P.V.
SUBBA
RAO,
MEMBER
(M
RAJINDER
KUMAR,
UNDER
SECRETA
RY TO
THE
GOVT. OF
INDIA

SPS TO

SH. ANIL
CHOUDH
ARY, M (J)

S.K.
TIWARI,
ASST.
REGISTRA
R,
CESTAT,
AHMEDA
BAD

SH. ANIL
CHOUDH
ARY,

MEMBER

()
SH.

APPLICATION
FOR CL

APPLICATION
FOR THREE
DAYS CL

SELECTION FOR

THE POST OF
MEMBER OF
CBIC UNDER
THE DEPT. OF
REVENUE

STATION
LEAVE
PERMISSION

VIP REFERENCE

RECEIVED
FROM SH.
BIRENDER
SINGH,
MINISTER OF
STEEL REG.
TRANSFER
REQUEST OF
SH. PARDEEP
KR., LDC,
CESTAT,
AHMEDABAD

STATION
LEAVE
PERMISSION

JOINING

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2019 /2019

772/ |12/03
2019 /2019

773/ |12/03
2019 /2019

774/ |12/03
2019 /2019

775/ |12/03
2019 /2019

776/ |12/03
2019 /2019

777/ 112/03
2019 /2019

778/ |12/03
2019 /2019

779/ |12/03
2019 /2019

780/ |12/03
2019 /2019

NIL

NIL

NIL

NIL

D-11(1)/BIOMETRIC

L.P.PANT,
SR.P.S.

SH. S.K.
MOHANT
Y,
MEMBER(
J)

SH. C.J.

MATHEW,
MEMBER

(T)

DR. S.K.
PATI, M (J)

MS.
SULEKHA
BEEVI C.S,
MEMBER

V)
DEPUTY
REGISTRA

MACHINE/CESTAT/CHE/2 R,

016

NIL

CESTAT/AHM/MT/FEB
2019

NIL

NIL

CESTAT,
CHENNAI

P.K.
NEELA
REDDY,
SR. PS,
CESTAT,
HYDERAB
AD

SPS TO
HON.
MEMBER
(T) SH.
RAJU

SH.
RAMESH
NAIR, M
V)

RITU
DHULL,
PROGRA

REPORT

APPLICATION

FOR CL AND RH

CL
APPLICATION

REQUEST FOR
GRANT OF EL
WITH SLP

REQUEST FOR
GRANT OF
LEAVE

AADHAR
BASED BIO
METRIC
ATTENDANCE
SYSTEM

FORWARDING
OF MONTHLY
DISPOSAL

STATEMENT OF

FEB, 2019

DISPOSAL
STATEMENT
FOR FEB,2019

DISPOSAL

STATEMENT OF

CESTAT,
AHMEDABAD

REMINDER
SEEKING
PERMISSION

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell



781/ |12/03
2019 /2019

782/ |12/03
2019 /2019

783/ |12/03
2019 /2019

784/ |12/03
2019 /2019

785/ |12/03
2019 /2019

786/ |12/03
2019 /2019

787/ 112/03
2019 /2019

788/ |12/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

9308/2014/SEC

MMER,
CESTAT,
CHANDIG
ARH

RITU
DHULL,
PROGRA
MMER,
CESTAT,
CHANDIG
ARH

SH. P.
DINESHA,
MEMBER
V)
SH. M.M.
DAMODH
AR,
MEMBER
(M
MS.
SULEKHA

BEEVI C.S,
MEMBER

V)
SH. V.
PADMAN

ABHAN,
MEMBER

(T
SH. P.K.
CHOUDH

ARY,
MEMBER
V)
PATOM
(),
CESTAT,
AHMEDA
BAD

ASSISTAN
T
REGISTRA

FOR 6 MONTHS
MATERNITY
LEAVE

SEEKING
PERMISSION
FOR 6 MONTHS
MATERNITY
LEAVE

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT OF
SH. RAMESH
NAIR

CIVIL APPEAL
NO. 4965 OF 2014

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

DR(J)



789/ |12/03
2019 /2019

790/ |12/03
2019 /2019

791/ |12/03
2019 /2019

792/ 112/03
2019 /2019

793/ |12/03
2019 /2019

794/ 112/03
2019 /2019

16730/2015/SEC

4411/2014/SEC-XVII

3628/2018/SEC-XVII

NIL

NIL

7533/2016/SEC

R,
SUPREME
COURT OF
INDIA

ASSISTAN

A

RECISTRA civiL APPEAL DRO)
o prevE NO- 5158 OF 2015
COURT OF

INDIA

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 4083-4087
SUPREME |OF 2014
COURT OF

INDIA

ASSISTAN

1
CIVIL APPEAL
REGISTRA NO. 3138,3139

R
' AND 3140 OF
SUPREME 2018

COURT OF
INDIA

MS. REQUEST FOR

e Sbioue |
MEMBEI.? "IN ROSTER AND
TOUR

()

DR(J)

DR(J)

PERMISSION
FOR

SH. ANIL
CHOUDH
ARY,

MEMBER

()

ASSISTAN
T

REGISTRA |NO. 5950-5954

R,
SUPREME

PRONOUNCEME

NT IN

E/MISC/70320, PA
70321/2018 IN
APPEAL NO.
E/70623,70669/20

17

CIVIL APPEAL
DR(J)
OF 2016



795/ |12/03
2019 /2019

796/ |12/03
2019 /2019

797/ |12/03
2019 /2019

798/ |12/03
2019 /2019

799/ 112/03
2019 /2019

800/ |12/03
2019 /2019

801/ 12/03
2019 /2019

37841/2015/SEC

7479/2017/SEC

7(STAT)CESTAT/CAL/06

I\V(16)30/R/UDR/31/2018

NIL

29484/2016/SEC

12967/2010/SEC

COURT OF
INDIA

ASSISTAN

A

RECISTRA civiL ApPEAL DRO)
o prEmE NO- 8675 OF 2015
COURT OF

INDIA

ASSISTAN
A

RECISTRA civiL AppEAL DRO)
o prene NO 5291 OF 2017
COURT OF

INDIA

DEPUTY

REGISTRA DISPOSAL AND

R, PENDENCY FOR DR(J)
CESTAT, FEB2019

KOLKATA

FILING OF
APPEAL

BHATI  AGAINST THE

JOINT ORDER IN

CoMMiss APPEAL NO.

IONER | 984(CRM)CE/JDR
/2018 DATED
07.09.2018

¢SSISTAN WEEKLY

DESPATCH
SEGISTRA ORDER REPORT DR(J)
OF JUDICIAL

CESTAT,
MUMBA| ORDERS REG.

ASSISTAN

T

REGISTRA CIVIL APPEAL
R, NO. 10461 OF
SUPREME |2016

COURT OF

INDIA

ASSISTAN CIVIL APPEAL
T NO. 5920-5921

PEEYOSH

DR(J)

DR(J)

DR(J)



802/ |12/03
2019 /2019

803/ |12/03
2019 /2019

804/ |12/03
2019 /2019

805/ |12/03
2019 /2019

806/ 12/03
2019 /2019

807/ |12/03
2019 /2019

NIL

21/CESTAT/HYD/M-
STAT/15

01/CESTAT/BANG/JUDL.

NIL

E/1242/2009-EX(DB)

3081/2015/SEC

REGISTRA OF 2010

R,
SUPREME
COURT OF
INDIA
ASSISTAN
T
REGISTRA MONTHLY
R, REPORT OF FEB, DR(J)
CESTAT, 2019
CHANDIG
ARH
ASSISTAN
T
REGISTRA MONTHLY
R, STATEMENT  DR(J)
CESTAT, FOR FEB, 2019
HYDERAB
AD
UMA
SHANKAR
VERMA, PENDENCY
ASST. POSITION FOR
REGISTRA SINGLE DR(J)
R, MEMBER CASES
CESTAT, REG.
BANGALO
RE
ASSISTAN
T
REG.
EEG'STRA PENDENCY OF |0
! APPEALS PRIOR
CESTAT, 5007
CHANDIG
ARH
ASSISTAN
T
REG TRANSFER
EEG'STRA OF APPEALNO. |y
! E/1242/2009-
CESTAT, oo (0B)
CHANDIG
ARH
ASSISTAN (CIVIL APPEAL o
T NO. 2882 OF 2015



808/ |12/03
2019 /2019

809/ |12/03
2019 /2019

810/ |12/03
2019 /2019

811/ |12/03
2019 /2019

812/ 12/03
2019 /2019

813/ 112/03
2019 /2019

17139/2017/SEC

41287/2014/SEC

18427/2018/SEC

3715/2016/SEC

CESTAT-AHD/JUD/01/07

1439/2019/SEC-ELM

REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTAN

n

SEGISTRA CIVIL APPEAL DR(J)
SUPREME NO. 9499 OF 2017
COURT OF

INDIA

ASSISTAN
A

SEG'STRA CIVILAPPEAL o o
& prene INO. 1907 OF 2015
COURT OF

INDIA

ASSISTAN

A

RECISTRA civiL APPEAL DRO)
o prEvE NO- 6614 OF 2018
COURT OF

INDIA

ASSISTAN
A

RECISTRA CiviL ApPEAL DRO)
e prene NO. 3117 OF 2016
COURT OF

INDIA

ASSISTAN [FIGURES REG.

T TOTAL

REGISTRA APPEALS

R, RECEIVED/DISP DR(J)
CESTAT, OSED OFF

AHMEDA DURING THE

BAD MONTH

ASSISTAN

T CIVIL APPEAL
REGISTRA INO. 1439 OF 2019
R,

DR(J)



814/ |12/03
2019 /2019

5678/GENL/G-2/DHC

815/ |13/03 | CESTAT/MUM/ADMN/LF
2019 /2019 D/155 DTD 12.3.2019

816/ 13/03
2019 /2019 M-

817/ 113/03
2019 /2019 NIE

818/ 113/03
2019 /2019 ML

819/ 113/03
2019 /2019 NIE

820/ 13/03 27/44/2004-AD.1C
2019 /2019 (CESTAT)

821/ 114/03
2019 /2019 ML

SUPREME
COURT OF
INDIA

REG.
SHEKHAR COMPLIANCE
CHANDR |OF DIRECTIONS
A, JOINT OF HIGH COURT
REGISTRA OF DELHI
R (GEN-1) |PASSED IN WP
NO. 8106/2010

FORWARDING

PA

UMBAl QUOTATION OF =27PL
GEM LFD
LARGER BENCH
APPEALS
AR, OCEAN
AHMEDA CERAMIC & gsRe/EX
BAD ISAGRO
AGROCHEMICA
LS
MAYANK
SHARMA DAIRY NO. Central
FOR 50510-2019 M/S  Registr
PIYUSH S.G.LOGISTICS y
KR. ADV.
SH. BIPIN |D.NO.54045-  Central
GARG, 2018 PRAKASH  |Registr
ADV ASSOCIATES
Eﬁg’:ﬁgﬁ D.NO. 50440/2019 gggfg‘:‘:
oy RAIPUR POWER
S, INTIMATION
BHOWMI REG.
CK. APPEARING
UNDER  FOR Admini
SECRETA INTERVIEW stration
RYTO  BEFORETHE  Section
THE SELECTION
GOVT. OF |COMMITTEE
INDIA  [FOR NCLT
MANAS  |CONSTITUTION
KR. OF SPECIAL  PA

SINHA, BENCH IN E/122-



822/ |14/03
2019 /2019

823/ |14/03
2019 /2019

824/ |14/03
2019 /2019

825/ |14/03
2019 /2019

826/ |14/03
2019 /2019

827/ |14/03
2019 /2019

828/ 114/03
2019 /2019

ASST.  |123/2011

REGISTRA

R,

CESTAT,

MUMBAI

ROHIT

KUMAR |COMPLIANCE
36(1)/MISC/JUDICIAL/CES SHUKLA, (OF OFFICE
TAT/ALD/2016 ASST.  ORDER DTD.

REGISTRA 28.2.2019

R/HOO

UMA

SHANKAR

VERMA, | - OMPLIANCE

ASST. | 5F OFFICE
01/CESTAT/BANG/JUDL. EEGISTRA OROER oD,

SEsTAT 2822019

BANGALO

RE

SH. ANIL
NIL gggUDH RELISTING OF

R e ST/53191/2014

o)

SH. PERMISSION
NIL SANJIV  FOR

SRIVASTA PRONOUNCEME

VA, M(T) NT

DEPUTY |RECRUITMENT
A REGISTRA OF COURT
11(1)/VACANCIES/CHE/20 R, MASTER IN PAY
16 CESTAT, BAND RS. 9300-

CHENNAI (34800

DEPUTY |LICENSE FEE
D-1(3)/CPWDJ/EB- REGISTRA FOR
A R, OCCUPATION

CESTAT, |OF OFFICE

CHENNAI |SPACE IN GPOA

MS.

RACHNA 33 DAYS CCL
NIL GUPTA. W.E.F.18.3.2019

MEMBER TO 19.4.2019

)

PA

PA

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



829/ |14/03
2019 /2019

830/ |14/03
2019 /2019

831/ |14/03
2019 /2019

832/ |14/03
2019 /2019

833/ |14/03
2019 /2019

834/ |14/03
2019 /2019

835/ 114/03
2019 /2019

836/ |14/03
2019 /2019

NIL

NIL

NIL

CESTAT/AHD/DISPOSAL
STATEMENT/06/2016

CESTAT/MUM/PAK/2019

NIL

NIL

NIL

SH. S.K.
MOHANT
Y,
MEMBER(
J)

SH. ANIL
CHOUDH

ARY,
MEMBER
V)

RITU
DHULL,
PROGRA
MMER,
CESTAT,
CHANDIG
ARH

SH.
RAMESH
NAIR, M

()

P.J.
JOSEPH,
SR.PSTO
MEMBER

(M

DR. D.M.
MISRA,
MEMBER
()

N. RAJA,
SR.
PRIVATE
SECRETA
RY FOR
ASSISTAN
T
REGISTRA
R

T.V.UNIK
RISHNAN,
SPS

APPLICATION
FORCL & RH

RELISTING OF
DY. NO.
50013/2018

REQUEST TO
SANCTION
MATERNITY
LEAVE AT THE
EARLIEST

DISPOSAL
STATEMENT

DISPOSAL
STATEMENT IN
R/O SH. P.
ANJANI
KUMAR, M (T)
FOR FEB, 2019

DISPOSAL
STATEMENT

FORWARDING
OF DISPOSAL
STATEMENT IN
R/O SH. S.S.
GARG, M (J)

DISPOSAL

STATEMENT OF

SH. S.K.
MOHANTY, M

Admini
stration
Section

PA

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell

Compu
ter Cell



()
DISPOSAL

TV.UNIK
837/ 114/03 RISHNAN, >JATEMENTOF o))
2019 2019 NIL spsTom oM SANJIV ter Cell
i SRIVASTAVA. M
(M
PATOM DISPOSAL
838/ (14103 | ). STATEMENT OF (Compu
2019 /2019 CESTAT, |SH. AJAY ter Cell
MUMBAI SHARMA, M (J)
NEHA  |REPLY OF Admini
gg% /124(;28 NIL SINGH, ~ MEMO DATED  stration
STENO-Il 11.3.2019 Section
REQUEST FOR
840/ 15/03 AR, CONSTITUTION
2019 2019 NIL DATED 14.3.2019 '\ yviBal OF BENCHON A
20.3.2019
SH. ANIL |REQUEST FOR
gg% /12%23 NIL CHOUDH PRONOUNCEME PA
ARY, M(J) NT OF ORDERS
SH. ANIL
G.
842/ 18/03 | SHAKKAR APPLICATIONS |,
2019 /2019 WAR,  FOREL
MEMBER
(M
oo, EESONCF
843/ 18/03 MISRA.
oy CESTAT/WZB/DMM/2019 VISP [PRONOUNCE  pA
o) RESERVE
ORDERS
MANAS
KR. FORWARDING
SINHA,  OF LEAVE Admin
844/ 18103 ASST.  APPLICATION S0
2019 /2019 REGISTRA IN R/O THE Sration
R, FOLLOWING
CESTAT, OFFICIALS
MUMBAI
ROHIT  |APPROVALFOR |,
845/ 18/03 16(1)/ACCO & KUMAR INTERNAL Admin
2019 /2019 GH/CESTAT/ALD/2015  SHUKLA, MODULAR ration

ASST. PARTITION FOR



REGISTRA |CESTAT BENCH
R/HOO AT NEW

PREMISE ATE
KENDRIYA
SADAN, CIVIL
LINES,
ALLAHABAD
ABDUL  [REDEPLOYMEN |, . ..
846/ |18/03 2/8(NG)/2018-R&R AND  GULFRAN T OF SURPLUS Pttt
2019 /2019 DC , SECTION STAFF-ISSUE OF & 720"
OFFICER NOC REG.
MS.
SULEKHA REQUEST FOR  Admini
331@ /128623 NIL BEEVI C.S, GRANT OF stration
MEMBER LEAVE Section
o)
848/ 18/03 CESTAT/AHD/PER/66/201 ﬂé,&@é‘é’ EARNED Qfargg”r:
2019 /2019 '8 LEAVE- REG. .
(M Section
TK.
EQRKAR’ SUPERANNUATI |\ \ . .
849/ 18/03 : ON OF SH. M. M., "M
2019 /2019 NIE REGISTRA b AMODHAR, M Stration
R, T Section
CESTAT,
CHENNAI
MS.
850/ hgio3 QRCHAN EL FROM 18 Admini
s ATEHTOZ st
 MEMBER !
o)
851/ 18/03 |\ SK'EJ'SEQY CL ON 18.4.2019
2019 /2019 ' \WITH SLP
M (T)
INVESTMENT N
852/ 18/03 | g'lil'éﬁ DETAILS OF SH. Qfa’E:)”n'
2019 /2019 ' RAMESH NAIR, .
STENO-II Section
M (J)
ROHIT  [FORWARDING
853/ 118/03 36(1)/MISC/JUDICIAL/CES KUMAR  (OF MISC oA

2019 /2019 TAT/ALD/2016 SHUKLA, APPLICATION
ASST. FILED BY



854/ |18/03
2019 /2019

855/ |19/03
2019 /2019

856/ |19/03
2019 /2019

857/ |19/03
2019 /2019

858/ 119/03
2019 /2019

859/ 119/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

REGISTRA
R/HOO

ASSISTAN
T
REGISTRA
R,
CESTAT,
AHMEDA
BAD

SH. ANIL
CHOUDH
ARY,
MEMBER
()

AIR INDIA
LTD.
AREA
REVENUE
DIVISION

RITESH
SHAH,
ASST.
MANAGE
R-FIN

AIR
INDIA,
AREA
REVENUE
DIVISION

COUNSEL
FOR THE
APPELLA
NT, M/S
ANJUMAN

DEPTT IN THE
CASE OF M/S
SAMSUNG
INDIA
ELECTRONICS
LTD
REPRESENTED
BY
LAKSHMIKUMA
RAN &
SRIDHARAN,
ADV-REG.

LARGER BENCH
MATTER
HEARING
NOTICE

PRONOUNCEME
NT IN
C/ROM/51000/20
18

INVOICE FOR
TICKET

SETTLEMENT
OF
INVOICES/CRED
IT NOTE

INVOICE FOR
TICKET

COMPLIANCE

OF MISC ORDER DR(J)

NO. 50048/2019



860/ |19/03
2019 /2019

861/ |19/03
2019 /2019

862/ |19/03
2019 /2019

863/ |19/03
2019 /2019

864/ |19/03
2019 /2019

865/ 19/03
2019 /2019

NIL

ISLAMIA

WAQF

MANAS

KR.

SINHA,  |SUBMISSION OF
ASST. STATEMENT OF
REGISTRA DISPOSAL FOR
R, FEB,2019
CESTAT,

MUMBAI

ROHIT

KUMAR  NOTICE REG.

36(1)/MISC/JUDICIAL/CES SHUKLA, |NO DIVISION

TAT/ALD/2016

IV/(6)08/MISC/98/2018-19

17(1)/MS/CESTAT/ALD/20
15-16

NIL

NIL

ASST. BENCH
REGISTRA AVAILABILITY
R/HOO

SERVICE OF
NOTICE FOR
HEARING IN
SHIVI APPEAL NO.
SANGWA [E/3662/06-
N, ASST. EX(DB) IN THE
COMMISS (CASE OF M/S
IONER  |[KUSHAL RAJ
(PREV)  JAIN VS CCE
JAIPUR
CORRESPONDE
NCE-REG.
ROHIT — oENCH wisE
KUMAR
SHUKLA | DISPOSAL OF
AssT . |CASES DURING
REGISTRA %?Q'TH OF FEB,
R/HOO
?SSISTAN WEEKLY
DESPATCH
EEG'STRA ORDER REPORT
CESTAT, 0 e REG
MUMBAI '
APPELLA
NT/AR,  PRAYER FOR
M/S ADJOURNMENT

INDIAN

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



ADVENTU

RES
KANHA
JABALPU
R M.P.
APPELLA
NT/AR,
866/ 19/03 |\ 'Z':KESH WRITTEN DRO)
2019 /2019 JAISWAL, SUBMISSION
MANDLA
M.P.
APPEAL FILED
AGAINST
AK. ORDER IN
867/ 19/03 DIXIT,  APPEAL NO.
2019 /2019 ML CONSULT BHO- DRQ)
ANT EXCUS/001/262/1
8-19 DATED
31.10.2018
PK. RETENTION OF
NEELA  LAPTOP AND
REDDY, THE AMOUNT
28% /1;(;23 NIL SR.PS,  |PAYABLE BY t%‘r’rgglul
CESTAT, |HON. MEMBER
HYDERAB |(J) SH. M.V.
AD RAVINDRAN
MS.
ARCHAN MONTHLY
869/ 19/03 |\ A DISPOSAL Compu
2019 /2019 WADHWA STATEMENT OF ter Cell
 MEMBER APPEALS
o)
SH. ANIL
G. MONTHLY
870/ 19/03 SHAKKAR DISPOSAL Compu
2019 /2019 WAR, STATEMENT OF |ter Cell
MEMBER APPEALS
(M
T.V.UNIK |REVISED
RISHNAN. DISPOSAL
871/ 119/03 ' Compu
5019 /o019 NIL SPSTO  |STATEMENT OF | T

MEMBER |APPEALS OF
(T MEMBER (T) SH.



872/ |19/03
2019 /2019

873/ |19/03
2019 /2019

874/ 119/03
2019 /2019

875/ |19/03
2019 /2019

876/ |19/03
2019 /2019

877/ |19/03
2019 /2019

878/ |19/03
2019 /2019

879/ 119/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

SANJAY
PRASAD,
STENO
GR. I TO
MEMBER

V)
SH. ANIL
CHOUDH

ARY,
MEMBER
V)

SH. ANIL
CHOUDH
ARY,
MEMBER

()

SH. BUAY
KUMAR,
M (T)

MUKESH
GUPTA,
ASSTT.
REGISTRA
R,

CESTAT

SHRADDH
A
MISHRA,
STENO
GR. 1l

SHRADDH
A
MISHRA,
STENO
GR. 1l

MS.
SULEKHA
BEEVIC.S
MEMBER

SANJIV

SRIVASTAVA

DISPOSAL

STATEMENT OF Compu
DR. S.K. PATI, M (ter Cell

()

PERMISSION
FOR RELISTING
OF E/51446/2018-

EX-DB

PERMISSION
FOR RELISTING
OF ST/53575 &

54202/14 &
OTHERS

PERMISSION

FOR

PRONOUNCEME

NT OF

C/51752/2018

TOUR ORDER
OF SH. BINEESH

KR. K.S,,

REGISTRAR

REQUEST FOR
ONE DAY CL ON

13.3.2019

REQUEST FOR
ONE DAY CL ON

22.3.2019

REG.

AMENDING
' TOUR ORDER

PA

PA

PA

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



880/ |19/03
2019 /2019

881/ |19/03
2019 /2019

882/ |19/03
2019 /2019

883/ |19/03
2019 /2019

884/ |19/03
2019 /2019

885/ |19/03
2019 /2019

886/ |19/03
2019 /2019

887/ |19/03
2019 /2019

888/ 119/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

)
SR.PSTO
M (T) SH.
C.J.
MATHEW

DR.
S.K.PATI,
M (J)

SH. ANIL
G.
SHAKKAR
WAR,
MEMBER

(M
SH.P.K.
CHOUDH

ARY,
MEMBER

V)
SH. ANIL
CHOUDH

ARY,
MEMBER

V)

SH. M.M.
DAMODH
AR,
MEMBER
(T

ATIN
SHARMA,
MTS

SH.
MOHINDE
R SINGH,
DR (J)

T.
VISWAPR

AKASH,
DEPUTY

DISPOSAL
STATEMENT

REQUEST FOR
GRANT OF TWO
DAYS CLON 13
& 14 MARCH,
2019 WITH SLP

APPLICATION
FOR CL WITH

SLP

APPLICATION

FOR EL

STATION
LEAVE

PERMISSION

NOC TO APPLY
FOR SCHENGEN

VISA

JOINING
REPORT

CL ON 19.3.2019

CAT CASE IN

OA NO.

350/149/2019
FILED BY SH.
REGISTRA S.K. VERMA,

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



889/ |19/03
2019 /2019

890/ 120/03
2019 /2019

891/ 120/03
2019 /2019

892/ 120/03
2019 /2019

893/ 120/03
2019 /2019

NIL

NIL

NIL

11/2/2018-IFU (B&A)/EC

18/01/2019-ESTT(PAY-I)

R,
CESTAT,
MUMBAI

VIVEK
PANDEY,
ADDITION
AL
COMMISS
IONER
(AR)

SH. ANIL
CHOUDH
ARY,

MEMBER

()

SH.C. L.
MAHAR,
MEMBER

(M

UMESH
KR.
AGARWA
L, UNDER
SECRETA
RY TO
THE
GOVT. OF
INDIA

RAJEEV
BAHREE,
UNDER
SECRETA
RY TO
THE
GOVT OF
INDIA

ASST.
REGISTRAR

APPEAL NO.

sT/59716/2013 | PRG)

PERMISSION

FOR
PRONOUNCEME PA
NT IN E/1291-
93/2010

PERMISSION
FOR
CLARIFICATION
AND
REHEARING OF
E/50228-
50230/2018

ALLOCATION
OF FUND
UNDER MAJOR
HEAD 7610-
LOANS TO
GOVT.
SERVANTS
(COMPUTER
ADVANCE)
UNDER GRANT
NO. 29- DEPT.
OF ECONOMIC
AFFAIRS FOR
FY 2018-19

PA

Admini
stration
Section

COMPLIANCE
OF ORDER DTD.
02.1.19 OF HON.
CAT, KOLKATA
BENCH IN OA
NO.
350/0024/2018

Admini
stration
Section



894/ 120/03
2019 /2019

895/ |20/03
2019 /2019

896/ 20/03
2019 /2019

897/ 120/03
2019 /2019

898/ 120/03
2019 /2019

899/ 120/03
2019 /2019

900/ 120/03
2019 /2019

NIL

4/12/PERS/KS/AR/CHD/20
18

NIL

A-19(2)/PERS FILE/TKS-

DR/CHE/2018

NIL

01/CESTAT/BANG/JUDL.

NIL

COMPLAINT

Eﬁfﬁiﬁ AGAINST SH. N
Lpe. ' |DESHRAJ (MTS) Admini
CES‘i’AT, FOR OFFENSIVE strat!on
CHANDIG LANGUAGE Section
ARH USED IN THE
WORKPLACE
ASSISTAN
T EL
REGISTRA APPLICATIONS Admini
R, SUBMITTED BY [stration
CESTAT, SH. KRIPA Section
CHANDIG SHANKER, AR
ARH
DEPUTY |FORWARDING
REGISTRA OF TRANSFER  Admini
R, REQUEST OF stration
CESTAT, SH.ASHOK KR. [Section
CHENNAI LDC
DEPUTY
FORWARDING »
EEG'STRA OF TRANSFER Qfargg”r:
CESTAT, gII—EIQ‘Il'JIESS-I:AORIIZ( g Section
CHENNAI > %
P.K. RETENTION OF
NEELA  LAPTOP AND
REDDY, |THE AMOUNT Admini
SR. PS, PAYABLE BY stration
CESTAT, HON.M (J)SH. Section
HYDERAB M.V.
AD RAVINDRAN
UMA
SHANKAR
VERMA, | comPLIANCE .
ASST. Admini
REGISTRA OF OFFICE stration
ORDER DTD. .
R, 28.2.2019 Section
CESTAT,
BANGALO
RE
T CATCASEIN |\, ..
VISWAPR OA NO. ration
AKASH,  350/149/2019 Section
DEPUTY FILED BY SH.



901/ |20/03
2019 /2019

902/ |20/03
2019 /2019

903/ |20/03
2019 /2019

904/ 120/03
2019 /2019

905/ |20/03
2019 /2019

906/ |20/03
2019 /2019

NIL

NIL

NIL

CESTAT/AHD/CIRCULAR
/ORDER/NOTICE/2/2013

CESTAT/MUM/ADMN/LF
D

52/CESTAT/HYD/FPRM/18

REGISTRA S.K. VERMA,

R, ASST.
CESTAT, REGISTRAR
MUMBAI
SH.P.  |EXTENSION OF
ANJANI  PERIOD TO
KUMAR, PROUNOUNCE PA
MEMBER RESERVE
T) ORDER

DOO WHERIN
KRIPA  ORDERS HAVE
SHANKER RECEIVED
ASST. FROMTHIRD  PA
REGISTRA MEMBER
R APPEAL NO.

E/2/2009
KRIPA
SHANKER APPEAL NOS
JASST.  C/52329- PA
REGISTRA 52334/2015
R
SK.
Lg’gTA_R" COMPLIANCE
o o loTra OF HQ OFFICER
R, 0013([())5)|7CI\I|ISC.:ULA A
CESTAT,
o 2 RICESTAT/2017
BAD
MANAS
KR. FORWARDING
SINHA,  QUOTATION OF
ASST. GEM OF Compu
REGISTRA SAMSUNG 49 ter Cell

R, INCH ULTRA HD
CESTAT, LFD

MUMBAI

V. P.

PANDEY, CIRCULAR REG.

ASST. ADHAR BASED Compu
REGISTRA BIO METRIC ter Cell
R, ATTENDANCE

CESTAT, SYSTEM

HYDERAB



AD

ASSISTAN
A
REGISTRA
907/ 120/03 CIVIL APPEAL
42205/2018/SEC-ELM R, DR(J)
2019 /2019 e prene INO. 2569 OF 2019
COURT OF
INDIA
M/SM ' SUBMISSION OF
MAHIPAL RECEIPT OF
TS NIL & DEPOSITIN  DR())
COMPAN |BHARATKEVEE
Y R FUND
ROHIT
KUMAR
909/ 20/03 36(1)/MISC/JUDICIAL/CES SHUKLA, QSQE%ETFSESE' DRO)
2019 /2019 TAT/ALD/2016 ASST. SRS
REGISTRA
R/IHOO
FILING OF
o> OEVP APPEAL
’ AGAINST THE
9107 20103 ) 1 6330/r/UDR/242/2017 ASST  ORDER IN DR(J)
2019 /2019 COMMISS
SMVISS | APPEAL NO.
(REVIEw) 1275(CRM)CEND
R/2018
FILING OF
S.S.EVPUR APPEAL
011/ boosos A ASST. AGAINST THE
e anas IV(16)30/RIUDR/1274/2017 COMMISS ORDER IN DR(J)
IONER  APPEAL NO
(REVIEW) |1274(CRM)CE/ID
RI2018
oeeyosy FILING OF
oS AppEAL
912/ 120103 /1 6va0/R/UDRI224/2017 JOINT ~ AGAINSTOIA 504
2019 /2019 N s NO
SMIVISS 1261 (CRM)CEMD
RI2018
RUCHITA FILING OF
il APPEAL IN THE
gé% /220683 IV(16)R/07/2019 ADDITION CASE OF M/S  DR(J)
AL MANGLAM

COMMISS ARTS,



914/ 22/03
2019 /2019

915/ 22/03
2019 /2019

916/ 22/03
2019 /2019

917/ 26/03
2019 /2019

918/ 26/03
2019 /2019

919/ 126/03
2019 /2019

920/ 26/03
2019 /2019

NIL

NIL

NIL

NIL

28(15)/CESTAT/STAFF
TOUR/CESTAT/ADMN

28(15)/CESTAT STAFF
TOUR/CESTAT/ADMN-
2010

RAE & R. SUIT
NO.2030/2086 OF 2008

IONER

SH.
ASHOK
JINDAL,
M(QJ),
CHANDIG
ARH

SH.
ASHOK
JINDAL,
M(QJ),
CHANDIG
ARH

PA TO SH.
C.L.
MAHAR,
M(T)

VIKRANT
KACKRIA,
SECRETA
RY,
CHANDIG
ARH
INDIRECT
TAX
PRACTITI
ONERS
ASSOCIAT
ION

MUKESH
GUPTA,
ASSTT.
REGISTRA
R,

CESTAT

MUKESH
GUPTA,
ASSTT.
REGISTRA
R,

CESTAT
MANAS

KR.
SINHA,

REQUEST FOR
ONE DAY TOUR
ON 25.3 OR 29.3

REQUESTING
FOR FIXING
NEXT DIVISION
BENCH AFTER
5.4

REQUEST FOR
BOOKING AIR
TICKET

REPRESENTATI
ON REG.
APPOINTMENT
OF M (T) AT
CESTAT,
CHANDIGARH

TOUR ORDER
OF REGISTRAR,
CESTAT

TOUR ORDER
OF SH. BINEESH
KR. K.S,,
REGISTRAR

RAE & R SUIT
NO. 2030/2086
OF 2008 REG.

PA

PA

Admini
stration
Section

PA

Admini
stration
Section



921/ |26/03 PF/ICESTAT/MUM/ADMN/

2019 /2019 JKM

ASST.
REGISTRA
R,
CESTAT,
MUMBAI

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

MANAS
KR.
SINHA,

922/ 26/03 |[CESTAT/MUM/APAR/2018 ASST.

2019 /2019 -19

923/ 126/03
2019 /2019 NIE

924/ 26/03
2019 /2019 NIL

925/ 26/03
2019 /2019 M-

926/ 26/03 INIL

REGISTRA
R,
CESTAT,
MUMBAI

SH. P.K.
CHOUDH
ARY,
MEMBER
V)

SH. P.

DINESHA,
MEMBER
V)

P.K.
NEELA
REDDY,
SR. PS,
CESTAT,
HYDERAB
AD

SH.C. L.

FORWARDING
OF
ADDITIONAL
INFO IN
RESPONSE TO
THE
INTIMATION
UNDER RULE
18(2) OF CCS
CONDUCT
RULE, 1964 IN
R/O SH. J.K.
MANDAL,
COURT MASTER

Admini
stration
Section

FORWARDING

OF APAR FOR

THE PERIOD Admini
01.4.2017 TO stration
31.3.2018 IN R/O |Section
AHMEDABAD
OFFICIALS REG.

REQUEST FOR Admini

THREE DAYS CL stration

AND ONE DAY .
Section

RH

STATION Admini

LEAVE stration

PERMISSION Section

CL
APPLICATION  |Admini
OF SH. stration

M.V.RAVINDRA Section
N, M (J)

JOINING Admini



2019 /2019

927/ 126/03
2019 /2019

928/ 126/03
2019 /2019

929/ 26/03
2019 /2019

930/ 26/03
2019 /2019

931/ 26/03
2019 /2019

932/ 126/03
2019 /2019

NIL

NIL

VIII(ICD)6/RECY/13/05-06

V111/ICD/6/126/09

V111/ICD/6/RECY/82/2005-
06

36(1)/MISC/JUDICIAL/CES
TAT/ALD/2016

MAHAR,
MEMBER

(M

DR.
S.K.PATI,
MEMBER

()

SH. ANIL
CHOUDH
ARY,
MEMBER
)
ADDITION
AL
COMMISS
IONER
(RECOVE
RY),
OFFICE
OF THE
PR.
COMMISS
IONER OF
CUSTOMS
(EXPORT)

ADDITION
AL
COMMISS
IONER
(RECOVE
RY)

ADDITION
AL
COMMISS
IONER
(RECOVE
RY)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA

REPORT stration
Section

REQUEST FOR

GRANT OF ONE |Admini

DAY CLON 22 stration

MARCH, 2019 Section

WITH HLP

APPLICATION  |Admini

FORCLWITH  stration

SLP Section

HON. CESTAT

FINAL ORDER

DTD 17.8.2006 IN

APPEAL NO.

C/153/2006

FILED BY SH. DR()

B.G.GOSWAMI

PROP OF M/S

NEELAM

EXPORTS

CESTAT FINAL
ORDERS DATED
08.6.2017 IN
C/323-
325,362/2009-
CU(DB)

CESTAT FINAL
ORDER DTD
03.10.2008 IN
C/211/2006
FILED BY SH.
NARESH KR.
JAIN

DR(J)

DR(J)

NOTICE REG.
NO BENCH
AVAILABILITY

DR(J)



933/ 126/03
2019 /2019

934/ 26/03
2019 /2019

935/ 27/03
2019 /2019

936/ 27/03
2019 /2019

937/ |27/03
2019 /2019

938/ 27/03
2019 /2019

939/ 27/03
2019 /2019

R/HOO

SH.C. L.
NIL MAHAR, DISPOSAL Compu
MEMBER STATEMENT fter Cell
(M)
MAHESH
NIL SKFE“SQ.FE’O DISPOSAL Compu
SRS LD STATEMENT ter Cell
)
REG.
SH. UPLOADING OF
RAMESH ORDERS,
NIL NAIR, M SENDING PA
) HEARING
NOTICES
SK.
TIWARI, | TOUR OF HON.
ASST.  PRESIDENT,
CESTAT/AHD/TOUR/08/20 REGISTRA CESTATAT
15 R, AHMEDABAD
CESTAT, W.EF.02.4.19 TO
AHMEDA (06.4.2019
BAD
ASSISTAN
T LIST OF
REGISTRA LARGER BENCH
CESTAT/HYD/LB/2018 R, MATTERSOF  PA
CESTAT, |CESTAT
HYDERAB HYDERABAD
AD
JAGMOHA
N SINGH
VOTER
E 11023/1/2018-AD(HINDI- NEGI, (Rl oo oy
4) JoINT - ATASS
DIRECTO
R
RUCHITA
il SERVICE OF
ADDITION NOTICE FOR
IV(6)96/AE/IPRI2015/PT AL HEARING IN  DR())
COMMISS |APPEAL NO.
IONER  ST/52970/2018

(ANTI



940/ 27/03
2019 /2019

941/ 27/03
2019 /2019

942/ 27/03
2019 /2019

943/ 27/03
2019 /2019

944/ 27/03
2019 /2019

945/ 27/03
2019 /2019

946/ 27/03
2019 /2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

EVASION)

SH. ANIL
G.
SHAKKAR
WAR,
MEMBER
(T)

SH. ANIL
G.
SHAKKAR
WAR,
MEMBER
(M

SH. ANIL
G.
SHAKKAR
WAR,
MEMBER

(M

SH. ANIL
G.
SHAKKAR

WAR,
MEMBER
(M
MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

SH.
RAMESH
NAIR, M
V)

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,

REG.
REVISITING
ROSTER AND
TOUR ORDER

EL
APPLICATION
FROM 27 TO 29
MARCH 2019

APPLICATION
FOR EL FROM
06 TO 07 MAY

JOINING
REPORT

REPRESENTATI
ON FOR
ADDITION OF
QUALIFICATIO
N IN SENIORITY
LIST OF STENO
GR. llI-REG.

REQUEST FOR
ONE DAY CL

REPRESENTATI
ON FOR
PROMOTION
FROM STENO
GR. 1 TO GR. |-
REG.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



947/ 127/03
2019 /2019

948/ 27/03
2019 /2019

949/ 27/03
2019 /2019

950/ |27/03
2019 /2019

951/ 27/03
2019 /2019

952/ 127103
2019 /2019

953/ 127/03
2019 /2019

NIL

NIL

NIL

A-24(2)/LEAVE FILE/TKS-

DR/CHE/2018

A-20(7)/PERS.FILE/RR-
MTS/CESTAT/CHE/2018

A-20(1)/PERS.FILE/SG-
MTS/CESTAT/CHE/2019

11/2/2018-1FU (B&A)/EC

MUMBAI

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

V. P.
PANDEY,
ASST.
REGISTRA
R,
CESTAT,
HYDERAB
AD

SH. CJ.
MATHEW,
MEMBER

(M

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

UMESH
KR.

FORWARDING
OF
EXPLANATION
IN R/O MS. V.
BHANDAR,
COURT MASTER
AND SH.
SANJAY
PRASAD, STENO
i

Admini
stration
Section

REQUEST FOR

EXTENDING

THE APPROVAL

OF Admini

OUTSOURCING 7™

POSTS IN Section

CESTAT,

HYDERABAD

FOR FY 2019-20-

REG.

APPLICATION  Admini

FOR CL Strat!on
Section

FORWARDING

OF LEAVE Admin

APPLICATION ~ /0T

OF SH. T.K. araon

SARKAR, DR-

REG.

CONDUCT

REPORTAND .. .

LEAVE DETAILS /00"

OF SH. R. Section

RAVICHANDRA

N, MTS-REG.

FORWARDING

OF LETTERS IN |Admini
R/O SH. S. stration
GOPINATH, Section
MTS-REG.

ALLOCATION  |Admini
OF FUND stration



954/ 27/03
2019 /2019

955/ 27/03
2019 /2019

956/ 27/03
2019 /2019

957/ |27/03
2019 /2019

958/ 27/03
2019 /2019

CESTAT/MUM/ADMN/BI
OMETRIC

NIL

CESTAT/WZB/DMM/2019

NIL

CESTAT/WZB/AC/2019

AGARWA
L, UNDER
SECRETA
RY TO
THE
GOVT. OF
INDIA

MANAS
KR.
SINHA,
ASST.
REGISTRA
R,
CESTAT,
MUMBAI

DEPUTY
REGISTRA
R,
CESTAT,
CHENNAI

DR. D.M.
MISRA,
MEMBER

()

SH.
ASHOK
JINDAL,
MEMBER

()

SH. P.
ANJANI
KUMAR,
MEMBER
)

UNDER MAJOR
HEAD 7610-
LOANS TO
GOVT.
SERVANTS
(COMPUTER
ADVANCE)
UNDER GRANT
NO. 29- DEPT.
OF ECONOMIC
AFFAIRS FOR
FY 2018-19

FORWARDING
BIOMETRIC
ATTENDANCE
REPORT-REG.

TENDER
NOTICE FOR
HOUSE
KEEPING OF
CESTAT,
CHENNAI

EXTENSION OF
PERIOD TO
PRONOUNCE
RESERVED
ORDERS IN
E/991 & 992/2007
AND OTHERS

REQUEST FOR
ONE DAY TOUR
TO DELHI-REG.

EXTENSION OF
PERIOD TO
PRONOUNCE
RESERVED
ORDER IN
E/1737 & 1738/10

Section

Admini
stration
Section

Admini
stration
Section

PA



959/ 27/03
2019 /2019

960/ 27/03
2019 /2019

961/ 27/03
2019 /2019

962/ 27/03
2019 /2019

963/ 27/03
2019 /2019

964/ 27/03
2019 /2019

965/ 27/03
2019 /2019

966/ 27/03
2019 /2019

967/ 27/03
2019 /2019

968/ 27/03
2019 /2019

14-15/CESTAT/CPIO/ND-
RP/2019

NIL

DEEPAK/CESTAT/2019

NIL

NIL

NIL

NIL

NIL

NIL

NIL

CPIO,

INFO SOUGHT
EE\SNTAT’ UNDER RTI
N ACT, 2005
HOME
DEFENCE APPEAL NO.
HOR, ST/52122/2016
JAIPUR
DIRECTO
R,
DEEPAK DIARY NO.
FERRO  50464-2019
ALLOYS
LTD.
MEDICAL
SANJAI  REIMBURSEME
CESTAT NT CLAIM
FORM
SANJAI  IMEDICAL
CESTAT, REIMBURSEME
NEW NT CLAIM
DELHI  FORM
GRANT OF TWO
,[\)AFI{SS 'A'V" DAYSK LEAVE
VoRe . ON 20TH AND
) 22ND MARCH.
2019
REQUEST FOR
EE'TIS'K' GRANT OF ONE
e DAY CLON 22
) MARCH 2019
WITH HLP-REG.
SH.
S APPLICATION
FOR CL ON 22
SRIVASTA |\ A RCH 2019
VA, M (T)
SH. C.J,
MATHEW APPLICATION
FOR CL FOR 3
MEMBER | 1 ¢
(M
SH.-M.V. )\ opl IcATION
RAVINDR
S FOR RH

PA

DR(J)

DR(J)

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



969/ 27/03
2019 /2019

970/ |27/03
2019 /2019

971/ 28/03
2019 /2019

972/ 129/03
2019 /2019

973/ 129/03
2019 /2019

974/ 129/03
2019 /2019

975/ 29/03
2019 /2019

NGT/PB/16/CIRCULAR/A

DMN/2014

CESTAT/AHD/PER/70/201

8

NIL

C.18018/5/2018-
AD.1C(CESTAT) DTD

22.3.2019

NIL

NIL

NIL

MEMBER
()

NATIONA
L GREEN
TRIBUNA
L,

PRINCIPA
L BENCH

S.K.
TIWARI,
ASST.
REGISTRA
R,
CESTAT,
AHMEDA
BAD

J.K.
GOLAY,
SPSTO
HON.
PRESIDEN
T

UNDER
SECRETA
RY, AD.1C

UNDER
SECRETA
RY, AD.1C

SH. ANIL
CHOUDH
ARY, M(J)
AND SH.
C.L.

MAHAR,
M(T)

SH.C. L.
MAHAR,
MEMBER

(M

APPLICATION
FOR POST OF
REGISTRAR

FORWARDING
OF EL
APPLICATION
IN R/O SH. S.K.
TIWARI, ASST.
REGISTRAR,
CESTAT,
AHMEDABAD-
REG

REG. LTC
ADVANCE FOR
HON.
PRESIDENT
WIFE

CWP NO.
19087/15 M/S
S.K.
ENTERPRISES

PROPOSAL FOR
AMENDMENT
OF RR SPS/PA

PERMISSION
FOR
PRONOUNCEME
NT OF ORDER

TRANSFER OF
GPF
CONTRIBUTION
TO THE
CURRENT GPF
ACCOUNT

Admini
stration
Section

Admini
stration
Section

Accoun
t
Section

PA

Admini
stration
Section

Accoun
t
Section



ABDUL REDEPLOYMEN

976/ 29/03 2/8/(NG)/2019-R&R AND |GUFRAN, T OF SURPLUS Admini

2019 /2019 DC(PART) SECTION |STAFF-ISSUE OF ;tefg::gg
OFFICER NOC REG.
MS. APPLICATION  |Admini
977/ 129/03 NIL SEEMA FOR EL FOR stration
2019 /2019 SADANA. .
26.3.2019 Section
SPS
MS. Admini
978/ 29/03 |\ SEEMA  JOINING ration
2019 /2019 SADANA. REPORT .
Section
SPS
SH. TOUR Accoun
979/ 29/03 P.V.SUBB
2019 /2019 VL ARAO, M ADVANCEOF it
! RS. 65,000 Section
(M
ROHIT — loepvicE BOOK
KUMAR =50 oy Admini
980/ 29/03 |\, SHUKLA, |5 A JENDRA stration
2019 /2019 ASST. .
REGISTRA SINGH, HEAD Section
CLERK

R/HOO



